FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF FRONTIER SHELTERS PRIVATE
LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Frontier Shelters Private Limited

2. | Date of incorporation of corporate debtor | 21.02.2012

3. | Authority under which corporate debtor is | ROC, Bangalore
incorporated / registered

4. | Corporate Identity No. / Limited Liability | U45203KA2012PTC062614
Identification No. of corporate debtor

5. | Address of the registered office and | Registered Office: No 422, 2nd Floor, 80
principal office (if any) of corporate | Feet Road, 6th Block, Koramangala,

debtor Bangalore, Bangalore, Karnataka, India,
560095

Principal place of operations: (location
of the project)

"Frontier Heights", 1022, Kasavanahalli
Main Rd, Haralur, Bengaluru, Karnataka

560102
6. |Insolvency commencement date in |30.07.2026 (Copy of the order received on
respect of corporate debtor 12.08.2026)

7. | Estimated date of closure of insolvency | 26.01.2027
resolution process

8. | Name and registration number of the | Mr. Hari Babu Thota
insolvency professional acting as interim | IBBI/IPA-002/IP-N00084/2017-
resolution professional 2018/10225

9. | Address and e-mail of the interim | Address: #41/1, 2nd Floor, A Wing, 11th
resolution professional, as registered with | Cross, 8th Main, 2nd Block, Jayanagar,
the Board Bengaluru, Karnataka — 560011

E-mail: ¢sharibabuthota@gmail.com

10. | Address and e-mail to be used for | Address: #41/1, 2nd Floor, A Wing, 11th
correspondence  with  the interim | Cross, 8th Main, 2nd Block, Jayanagar,

resolution professional Bengaluru, Karnataka — 560011
E-mail: ip.frontiersheltersi@gmail.com
11. | Last date for submission of claims 26.08.2026

12. | Classes of creditors, if any, under clause | Name the class(es)

(b) of sub-section (6A) of section 21, | Financial Creditors in a class- Allottees
ascertained by the interim resolution | under the real estate project “Frontier
professional Heights”

13. | Names of Insolvency Professionals | 1. Mr. Ratnakar Shetty
identified to act as  Authorised | 2. Mr.Raghuram Manchi
Representative of creditors in a class | 3.Mr.Ravi Sankar Devarakonda
(Three names for each class)




14. (a) Relevant Forms and Web link:
(b) Details of authorized representatives www.frontiershelterscirp.in
are available at:

The applicable claim forms,
instructions for submission of
claims and facility for online
submission are available at the
above website.
Creditors/stakeholders may
upload the duly completed and
executed claim form along with
the requisite supporting
documents through the website.

Physical Address: #41/1, 2nd
Floor, A Wing, 11th Cross, 8th
Main, 2nd Block, Jayanagar,
Bengaluru, Karnataka —
560011

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Frontier Shelters Private
Limited on 30.07.2026 (Copy of the order received on 12" August 2026).

The creditors of Frontier Shelters Private Limited, are hereby called upon to submit their claims
with proof on or before 26.08.2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class Financial Creditors in Form
CA.

Interim Resolution Professional of
Frontier Shelters Private Limited
41/1, 2nd Floor, 11th Cross,

8th Main, 2nd Block, Jayanagar
Bengaluru — 560 011

Date:14-08-2026
Place: Bengaluru
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CEREBRA INTEGRATED TECHNOLOGIES LIMITED

L&T Finance Limited

CIN: LBST10KA1993PLCO15091 Registered Office: L&T Finance Limited, Brindavan Building
¥ : Plot No. 177, Kalina, CST Road, Near Mercedes Showroom -
Regd.Office: No. S 6 Off 3rd Cross, 1st Stage, Peenya Industrial Area, Bangalore-560058. Santacruz (Egst) Mumbai 400098 L&T F Inance
Tel: +91 97409 11799. e-mail: info@cerebracomputers.com Website: www.cerebracomputers.com Brancﬁ"ofﬁce: Bangalore

Advertisement of Un-Audited Standalone and Consolidated Financial Results

for the First Quarter ended June 30, 2026
PUBLIC AUCTION FOR SALE OF MORTGAGED PROPERTY

IPUI'SUE‘.I'TF to HEQ'U;EHGH 33 read with R-EQU:&II'-DH 47 U of the SEBI {'Lfsﬁng Dﬂﬁg&ﬁﬂﬁ-ﬂ' and Disclosure The Authorised Officer of L&T Finance Limited under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
HEQ’UIFEMEHTSJ HE'QU;HII"DHS 2{}15‘; [54 OF 2002] and in exercise of powers conferred under the said Act is auctioning the following property on “AS IS WHERE IS BASIS"” and “AS IS WHAT IS
1

CONDITION" by way of “PUBLIC AUCTION" for recovery of its dues and further interest, charges and costs etc.
The Board of Directors of the Company, at its meeting held on August 13, 2026, have, inter-alia, considered 1 -

: - 3 _ Name Secured Property Loan | Physical | Earnest - Secured | Reserve Date of Date and
and approved the Un-Audited Standalone and Consolidated Financial Results for the guarter ended of Borrower Address Account [Possession| Money Debt Price |Inspection Time of
I ol == ; " and Number(s)| taken |Deposit 10% (In%) Auction

une 30, 2026 (the “Financial Results”). Co-Borrower or more of
: : 3 S . . - ; : RP (In3)
The Financial Results, along with Limited Review Report, is available on the Company's wet_:nssta at T A Ischedule H0481807 | 15:04-2026 | Rs. 4,05,532/- | As per == 5 |o8/05200c
www.cerebracomputers.com and can be accessed by scanning the QR provided below. The Financial gaw‘ar - All That Piece And Parcel OfATVPv]o Bengom ?151231238 ﬁe?ang . 40,55,321/- ?3/09/12338 frzrr':A 1T1(;Doo
- 3 ; R S . Mrs. Mithu |Apart tBearing No. 203, OnThe 2nd F ' otice date rom 10. .
Results are also available on the website of the Stock Exchanges, i.e., BSE Limited and National Stock Sarkar Of The Wing (3. Block ‘¢ With £ - Khata H0481803 09/01/2025 | (BID AMto | 12:00 PM
Exchange of India Limited at www.bseindia.com and www.nseindia.com respectively. Number 150200302600221421 In The Project 02230625 Total ~ lIncremental 5.30 PM
E E In The Development Known As “vbhc| 46 gutstandmg I Value F;S- with prior
Palmhaven - II, Having Carpet Area Of 510.64 H0481803 ues is Rs. 25,000/- appointme
Sqaure Feet Along With No Car Parking Space 46L, - As On Date
v Hanganathan With Proportionate Share In The Common 03/01/2025
i Are And The Non - Exclusive Right To Use Of
Eha“‘ma“ a“d Mﬂﬂﬂgiﬂg Dil"&ﬂtﬂl’ The Common Area, The Common Amenities
DIN: 01247305 And Facilities Of The Project Developed On
E Land Situated At Village Doddabele Village,
2 Kengeri Hobli, Bangalore South Taluk,
Date: 13.08.2026 Bangalore District.

TERMS AND CONDITIONS OF PUBLIC AUCTION
1. The E-auction Sale is being conducted online by the Authorised Officer through the website https:/sarfaesi.auctiontiger.net/EPROC/ under the

| SL"‘“L AG RD FDD DE LIMITED provisions of SARFAESI Act with the aid and through public e-E-auction mode.
SU NIL Corporate Office: 1/104, Ahuja Chambers, Kumara Krupa Road, Bengaluru - 560001 2. The public E-auction will be conducted on the date and time mentioned herein above, when the secured asset/s mentioned above will be sold on
: jimih : : ' "AS IS WHERE IS” BASIS & “AS IS WHAT ITIS” CONDITION.
AG RG T: DBO 2225 1 5_55 / 1666 l E mail: mfn@sumlagm'm_ ; 3. For participating in the public E-auction, intending purchasers/bidders will have to submit the details of payment of refundable Earnest Money Deposit
Foobs LmTeED | Faclory & Registered Office: Plot _3'.[;']1",#.,21 Chnkkahglh, HDEEth-E‘_. Indu§HIEI Area, Hosakote - 562114 of 10 % of the reserve price of the secured assets along with copies of the PANCARD, Board Resolutions in case of company and Address Proof on or
L T: 080 27971371/ 463 | E-mail : billing@sunilagro,in | www.sunilagro.in | CIN No: LO1111KA1988PLCO08861 before 07-09-2026 TILL 6:00 P.M.
4. The EMD of all other bidders who did not succeed in the public E-auction will be refunded by LTF within 7 days of the closure of the public E-auction. The
i < EMD will not carry any interest.
Advertisement of Un-Audited Standalone 5. The successful purchaser/bidder shall deposit the 25 % (inclusive of EMD) of his/its offer by way of by way of D.D./P. O favoring “L&T Finance Limited”
Fi n n 2 payable at Mumbai on or before 18:00 hours on 08-09-2026 i.e., day of e-auction or on the next working day i.e., 09-09-2026, which deposit will have to
. REElLlltE for the rst Quarter e dEd Jll.l " 3“’ uzﬁ . . confirmed by L&T Finance Limited, failing which the sale will be deemed have been failed and the EMD of the said successful bidder shall be forfeited.
[Pursuant to Regulation 33 read with Regulation 47(1) of the SEBI (Listing Obligations and Disclosure Reguirements) The balance amount i.e.,75% of purchase price payable shall be paid by the purchaser to L&T Finance Limited on or before the fifteenth day of
Hegu lations, 201 5] confirmation of sale of immovable property or such extended period as per provisions of law.

. ; : y ; : 6. Forinspection of property or more information, the prospective bidders may contact the authorised officer i.e. Name Mr. Vikas Singh, Contact No.
The Board of Directors of the CDI’I’IDEIH}", atits mEEtmg held on .l‘!'ﬁl..lgllﬁt 13,2026, have, inter-alia, considered and approved the Un- 8669189048 and Mr. Satheesha R Contact No. 9738141146, L&T Finance Ltd, Brindavan, Plot no. 177, CST Road, Kalina, Santacruz (East), Mumbai -

Audited Standalone Financial Results for the First Quarter ended June 30, 2026, 400 098, Maharashtra, India. At any stage of the E-auction, the Authorised Officer may accept/reject/modify/cancel the bid/offer or post-pone the E-

The Financial Results, along with the Limited Review Report, are available on the Company's website at www.sunilagro.in and auction withoutassigning any reason thereof and without any prior notice.

can be accessed b!ll" scanning the GH prmf'rded below. 7. Thesuccessful purchaser/bldde:r shall .bea.r any s.tatutory dues, taxes, fee_s payable, stamp duty, registration fees, etc. thatis required to be paid in order to

getthe property conveyed/delivered in his/her/its favour as per the applicable law.

8. The Borrower/Guarantors, who are liable for the said outstanding dues, shall treat this Sale Notice as a notice under Rule 8 (6) of the Security Interest
(Enforcement) Rules, about the holding of above-mentioned public E-auction sale.

9. TheBorrower (s) /Co-Borrower(s)/Guarantor(s)/Mortgagor(s) are hereby called up on to pay the entire loan outstanding dues as mentioned above before
the said E-auction date failing which the L & T Finance Ltd shall sale the property as per the provisions laid down in the SARFAESI ACT,2002.

10. The Borrower (s) /Co-Borrower(s)/Guarantor(s)/Mortgagor(s) /public at large are hereby restrained from transferring by way of sale, lease or otherwise
with the secured assets referred to in the notice without prior written consent of L&T Finance Limited.

Sd/-
Date: 14.08.2026 Authorized Officer
Place: Bangalore For L&T Finance Limited

For Sunil Agro Foods Limited
Framod Kumar 3

Place: Bangalore Scan this OR Code for DIM: 00719828

Date: 13.08.2026 full Financial Results Chief Executive Officer and Director

PUBLIC ANNOUNCEMENT

ilndar Raegulation & of the Inscivency and Bankruplcy Board of India (Insolvency
Resolution Process for Comparata Pearsons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
FRONTIER SHELTERS PRIVATE LIMITED

RELEVANT PARTICULARS
Mame of Corporale deblor FRONTIER SHELTERS PRIVATE LIMITED
2| Date of incorporation of Corporate deblor| 21.02 2012

3| Authority under which Corporaie debtor| ROC, Bangalore
is Incorporated / Regesterad

4| Corporake Identity No.'Limited Liability
Identfication Mo. of corporale debbor U45203KAZ01ZPTCOB26 14

Registerad Office:19-A Dhuleshwar Garden,
Jaipur, Rajasthan, India, 302001.
www.au.bank.in

LOAN AGAINST GOLD - AUCTION NOTICE ON “AS 15 WHERE 15" BASIS

The below mantionsd borrowers have been gued nobices o pay thelr cubsianding amounis
Loweards the loan against pold Bclilies availed from AU Small Fingsnce Bank Limied {"Bank”). Since

e borowen’s hasthave fled to repay hesilher dues, we are constrained 1o conduct an aucton.of
pledped gold demsfamicies on 14 Sep 20396 between 11:00 AM = 3:080 PM (Time) al baloe
mentianed branches according o the made Spacified tharean, in the case of dacansed bormoraars
all conditions will be applicahie o lagal heirs, Please note that In the event of fallure of the above
auction, the bank reserves its right to conduct another auction without priorintimation
Physical Auction Branch Details

HOPPAL -L2566000187 7187 L25660001858125 L25660002177017 L25660002028167
L2566000197B24Y L2566000210428 L25660001567901 L25660002001450
L266600005844B16| ILAKAL -L25660001965662 L25660000591552 | Koramangala 1st

ecosystems of efficiency

Aequs Limited

(Formerly known as Aequs Private Limited)
CIN: L80302KA2000PLC026760
Registered Office: Aequs Tower, No. 55, Whitefield Main Road, Mahadevapura Post, Bengaluru - 560048, Karnataka, India.
Tel: + 91 080 61348000, E-mail: investor.relations@aequs.com, Website: www.aequs.com

NOTICE OF 26TH ANNUAL GENERAL MEETING AND REMOTE E-VOTING INFORMATION | ettt o R Lt e e o A
Corporale deblor Bangalore, Bangalore, Kamataka, || L25660002020624  L25660001955061| CHIKKBALLAPURA -L25660001828381)

AN - ' ' ' Saraswathi Puram Mysore -L25660001900455 LO001092053274002 LO001092053600561

(A) ANNUAL GENERAL MEETING ("AGM") w::?zl:iﬁpi?glg::&nfnpamﬁnns: L25660001800645 L9001092053275045 LO001002054162876) SINDANOORU -

Notice is hereby given that the 26" Annual General Meeting ("AGM") of the members of Aequs Limited (“the Company”) will be held on Friday,
September 04, 2026 at 4:00 PM (IST) through Video Conferencing (“VC") / Other Audio-Visual Means ("“OAVM") only, to transact the businesses
set forth in the AGM notice pursuant to circulars issued by the Ministry of Corporate Affairs (“MCA”") and Securities and Exchange Board of
India (“SEBI"), which allow the companies to hold AGM through VC/OAVM.

L256GE0001925108 LZ5SE660001642174 L26GE0000845014 L26GE000TEATOTSD
L25GE000T924430 L2S6GGO00T900515 L2SGE0001EG158T LISGE0001895197|
LINGASAGUR -L25660001883286 L25660001995685 L25660001999567
LISGE0001940419 L25660000504936 L2Z5660002014735 L25660001838832

(location of the project) “Frontier
Heights", 1022, Kasavanahalll Main Rd,
Haralur, Bengaluru, Kamataka 560102

g|Insolvency commencement datein 130,07, 2026 (Copy of the order recaived

In terms of the said Circulars, the AGM Notice along with the Audited Balance Sheet as at March 31, 2026, Audited Statement of Profit & Loss, respect of corporate debsor on 12.08 2026) LZ5660002169E53|Sira -L25660001929591] BELGAUM -L25660001847275
Cash Flow Statement for the year ended March 31, 2026, together with the Reports of the Directors and Auditors thereon have been sent 07|Estimated date of closure of insolvency L26660000BI9T721 L25660001975793 L256600019TEA07 L256600018TET1T|
through electronic mode only to those members whose E-mail Ids are registered with the Company/Depository Participant(s)/ KFin resolulion process 26.01.2027 KRISHNARAJ PET -L25660002006011 | CHINTAMANI -L266600008T0106

L25660001907703 L25660002024286 L2S660001963796 L2S660001E892198
LZS5EE0002048751 L25660001040360|HIRIYUR -L25660002039148
L25GE000Z03ETID|KOLLEGALA -LZ566000201871E L256G000Z01352T
L25660001379545 L25S6E0002022450 L256E0002119548 LI56E0002153823] HAVERI -
LZS6E0001969555 L2S6E000190TH63 L2S6E0001902T02 LISE60001944502
LZS660001296341 LESGG60001049943| Bangarpet -L25660001839310
L256600018084805) SINDAGI -L25660001944032 L25660002001700 L2566000201 3407
L256600020534E97| KOLAR -LZ56G60001EG2T9E L25660001945070 L2566000197 3506
L25GE000200B58T L2SGE0001955311 L2S66000TaTA3TT L25SGE0001945100
LISEEO0ODI1E92508 LIGEE0000R42580|BELLARY - PARVATHI NAGAR -
L25660002038020 L25660001984645) HOSKOTE -L 2566000190885 L25660001010166

Technologies Limited (“KFin”), the Registrar and Share Transfer Agent of the Company as on Friday, August 07, 2026.

. . . . . . L ) ) Mame and registration number of
The requirement of sending physical copies of the Notice of AGM has been dispensed with vide MCA Circulars and the SEBI Circulars. e

. i M. Hari Babu Thota
i el o e o a9 25 | |BUIPA-D02IP-NOO08A[2017-2018110225

Address: #41/1, 2nd Flaor, A'Wing,
Address and e-mail of the intenm | 11th Cross, 8th Main, 2nd Block,

9 resoluticn professional, as registered | Jayanagar, Bengaluru,
with the Board Kamataka - SB0011
E-mail; csharibabuthota@ygmail.com

Address: #41/1. 2nd Floar, AWing,
Address and e-mail to be used for 11th Cross, Bih Main, Z2nd Block,

A letter providing web-link including exact path for accessing the Annual Report has been sent to those members who have not registered
theiremail ids.

The AGM Notice and Annual Report of the Company for the financial year 2025-26 are also available on the Company's website at
https://www.aequs.com/investor/ and on the websites of the Stock Exchanges where the shares of the Company have been listed viz.,
www.nseindia.com and www.bseindia.com and on website of KFin (https://evoting.kfintech.com). Members, including those
who have not registered their E-mail addresses with Company/ Depository Participant(s), can download the AGM Notice and Annual Report
from any of the said websites.

The members whose E-mail address is not registered with the KFin/Depository Participant(s), are required to visit the link:

https://evoting.kfintech.com for registration of E-mail address and to receive AGM Notice, Annual Report and e-voting user ID and m’"‘_":'ﬁ””d?;m W':'aathe interim iayan?g:lr. E’gg{?ﬂ‘;m L25660001904678|JAMKHAND! -L26660000804672|HOSPET -L25660002025105
password by E-mail. Detailed procedure for registering the E-mail address and for receipt of e-voting user ID and password and the manner of et T e ; L25660002282739 L25660002000712 L25660001832103 L25660001836665
E-mail: csharibabuthota@gmail.com

L2SE60002178B35 L2S6G0001857515| CHALLAKERE -L256G0002027211
L25660001855T00 L25660001 986302 LI566000200500:3| V V Puram -L256600020264.23
L25660001080773 L25660001960463 LO001090157202372 L2SEE0001991982
L25660001980863 L25660001981141 L2EGE0000840E813 L26660002026483
L25660001255971 L2GEE00008T1524|Beltandur -L25660001 972146 L26660000921181
LZSe60001987880] RANEBENMNUR -LEZ5S6E0001860039 LIS660000695656
LISGE0002283217] HARAPANAHALLI -L25660001905816 L25660001986032
L25660002121924 L25660001941437 L25660001965022|DEVADURGA -
L25BR00D1BTTTAT LISEEO002091302Y LIGGE0OD1G5134E8 L25660002250770|
GUNDLUPET -L25GE000Z002468 LZFGE0001HI0GZE LESGEO001STEE
L256600018451568 L2S660MTA1TATE L25660002040655) MALUR -L25660002110175
L25660001960231| HOMMALL -L2EE60000793150 L2ZEGEEO00D02Z2909
LI0D109015T1ETSTY1 LZ256G0CRDIBTYIVTS|ATHANI -LZ5GE00019B1TT|
KRISHNARBJANAGARA -L2SGE0D0TIG21225 L256G00015964104 LISGGOMMTAA2TAT|
SHAHAPUR -L256600018717TB|ALAND -L25660001 866368 BIDAR -L2566000203 2661
L25660002070448MANDY A -LZ56600018TE02S|PIRIYAPATTANA -L25660002016062
L256600018150825 L25660001E524B5 MALAVALLI -L25660001879354(
CHANMARAYAPATTAMNA LZ56E80002010733) DODDABALLAPURA -
L2B860002025005 L2S6E000150515 LISEM0000622405) Gubbi LIGEE00003H 1063
L2EE6E00005346TH| Vidyaranyapura -LZSGE000Z0ETE01 LESEG00ML0ZTIN|
GAMGAVATHI -L25660001927615 L25660001908879| CHITHRADURGA -
L2SEE0002015564 L25660001910616] Hole Marsipur -L258E0002028BEES
LZSGE000TET2TA6 L2SGE0O0D02018612] KALBURGI -L25680002007349
L2SEE000200TATS| DAVANAGERE -L25660001833504] BHADRAVATHI -
L256600018483T3

Mote: 1. In the event of failure of physical auction a-avction may be conducted by
using woblink - hitps:igold.samilin
2. Please consider this nofice as a pre-nofice for the next auction in case the

voting remotely or e-voting during the AGM, has been made available on the aforesaid website.

26.08.2026

Classes of creditors, if any, under MName the class(es)
12| clause (b} of sub-section (6A) of section | Financial Creditors in a class- Allottees
21, ascertained by the interim undar the real astate project

resolution professional “Frantar Heights®

Lasi date for submission of claims

The above documents are available for electronic inspection by the Members of the Company during office hours on any working day of the
Company upto the date of AGM.

(B) REMOTEE-VOTING

In compliance with the provisions of Section 108 of the Companies Act, 2013 and Rule 20 of the Companies (Management and Administration)
Rules, 2014 as amended from time to time and the provisions of Regulation 44 of SEBI (Listing Obligations and Disclosure Requirements) Names of Insolvency Professionals
Regulations, 2015 (“Listing Regulations”) and the Secretarial Standard on General Meetings (SS-2) issued by the Institute of Company identified ta act as Aulhorised | 1. Mr. Rainakar Shatty
Secretaries of India, the Company is providing to its Members the facility of remote e-voting before/during the AGM in respect of the 13 Reprasentative of credilors in a cass <. Mr.Raghuram Manchs
businesses to be transacted at the AGM and for this purpose the Company has appointed KFin for facilitating voting through electronic means. (Three names for each class) 3:Mr. Favi sankar Devarkants

The detailed instructions for remote e-voting are given in the notice of 26" AGM. Members are requested to take note of the following: Web link: www.frontiershelterscirp.in
The applicable claim forms, instructions for
submession of daims and facility for online
subrnéssion are available al the above

{a) Relevant Forms and webaste. Creditors/stakeholders may

14| (b} Detaits of authorized upload the duly compéeled and execuied
representalives are available at; claim farm along with the requisite
supporting documenis through the website
Physical Address: #41/1, 2nd Floor,

A Wing, 11th Cross, 8th Main, 2nd Block,
Jayanagar, Bengaluru, Kamataka — 560011

Motice is hereby given that the Mational Company Law Tribunal has ordered the
commencemant of a corporate insolvency resolution process of the Frontier Shaltars
Private Limited on 30,07 2026 (Copy of the order recetved on 12th August 20:26)

The creditors of Frontier Shelters Private Limited, are hersby caBed upon to submit their
claims with proof on or before 26,08, 2026 to the inlerim resolution professional at the
address mentioned against entry No. 10.

a)  Theremote e-voting facility would be available during the following period:

SI. No. Details / Activity Particulars

1. |Date and time of commencement and end of Commencement: Tuesday, September 01,2026 at 9.00 am (IST)
remote e-voting Conclusion: Thursday, September 03, 2026 till 5:00 pm (IST)

2. | Cut-offdate Friday, August 28, 2026

The remote e-voting module shall be disabled for voting after 5.00 pm on Thursday, September 03, 2026.

Members whose name is recorded in the Register of Members or in the register of beneficial owners maintained by the depositories
as on the cut-off date only shall be entitled to avail the facility of remote e-voting / e-voting during the AGM, as the case may be.
Once the vote on a resolution is cast by the member, he / she shall not be allowed to change it subsequently. The members who have
not cast their vote electronically, and are otherwise not barred from doing so, can exercise their voting rights through the e-voting
system during the AGM. The Company will make necessary arrangements for e-voting during the AGM. Members who have cast
their votes by remote e-voting prior to the meeting may also attend the AGM but they are not entitled to cast their vote again during

the AGM. The financial creditors shall submit their claims with proof by elecironic means only. All [ Propesed auction fails. :
. . . . . oiher creditors may submit the caims with oroof in person. b &t or by elactionic 3. The auction I8 subject to certain lerms and canditions bn the bld form, which =
Members who would like to express their views/ ask questions as a speaker at the meeting may Y L R made available before the commencemant of auction. Sdl-

Mamager
AU Small Finance Bank Limited

Means,
Afinancial craditor balonging to a class, as isted against the aniry No. 12, shadl indicate
its choice of authorised representative fram among the three insolvency professsonals
listed against entry Mo.13 to act as authonsed representative of the class Financial
Creditors in Form CA,
Submission of false or misleading proofs of claim shall attract panalties.
Sd-
Hari Babu Thota
Imterim Resolution Professional of Frontier
ahalters Private Limited
Date: 14.08.2026 4111, Znd Flaor, 11th Cross,Bth Main, 2nd Block,
Place: Bengaluru Jayanagar, Bengaluru ~ 560 011

pre-register themselves, by logging on to https://emeetings.kfintech.com, from Saturday, August 29, 2026 (from 9.00 AM IST)
up to Monday, August 31, 2026 (till 5.00 pm IST). Only those members who have pre-registered themselves as a speaker will be
allowed to express their views/ask questions during the AGM. The Company reserves the right to restrict the number of speakers
depending on the availability of time for the AGM.

d)  Theinstructions forattending the AGM through VC/ OAVM and the manner of e-voting is provided in the Notice convening the AGM
for Members who have registered their e-mail address as also for those Members who hold shares in physical form or who have not
registered their e-mail address.

CS Pramod S M or in his absence CS Biswajit Ghosh, partners of M/s. BMP & Co. LLP, a Practicing Company Secretaries firm, Bengaluru, has been
appointed as Scrutinizer to scrutinize the remote e-voting process before/ during the AGM in a fair and transparent manner.

Webcast facility:

Members may kindly note that the Company will provide webcast of the proceedings of AGM. Members who are entitled to participate in the
AGM, canview the proceedings of AGM by logging into website of KFin i.e. https://evoting.kfintech.com/ using their e-voting login credentials.

For any query / clarification / grievance connected with VC Meeting, remote e-voting and Members who acquired shares of the Company after the
date of dispatch of AGM notice and hold shares as of the cut-off date may obtain the User ID and Password by following aforementioned steps or
may write an E-mail to the Company at investor.relations@aequs.com or to evoting@kfintech.com or call KFin's toll free No.: 1800 309 4001.

By Order of the Board of Directors
For Aequs Limited

Sd/-
Ravi Mallikarjun Hugar

Company Secretary & Compliance Officer
M. No.: A20823

Date: August 14, 2026
Place: Belagavi
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BEFORE THE MOTOR ACCIDENTS CLAIMS
TRIBUNAL AT BANGALORE (SCCH-08)
M.V.C No. 7346/2025
Between: Murthy ...Petitioner

PUBLIC NOTICE

1. S.JAYASHANKAR, Slo. Late A.R.Subramanyam, aged
60 years, No.93, B0 feet Road, | T | Layout,

3po08e0dd Beta® 259,05°

w3 eand IR0 sa.:d (amfauora), dondath

©HE 3 uhmdnd S5 . Mallathahalli, Bangalore-56, am resident of above said ) . . .
e sty 95 St Zoa30%> 2¥9R 1 38 Fo. 11/90, 33 om0, s, oty o that. y Grand utr Lo, | AN Mol Busines sonice I Pt LTD &
Rosy, @Jmﬁm B¢ Hof mebilof ndd, o4 94, doridads- 560 002 ALAME LAMMA@ BHAGYAMMA wjo.Late. NOTICE T0 RESPONDENT No. 1

A Ramaswamy has acquired a property bearing No.1,
situated at "A" Street, East Link Road, Malleshwaram,
Bangalore-03, through a Registered Sale Deed dated 5th
day of April 1950, she has executed a WILL on dated
07.04.1988, which repistered as No.1, Book-3, Volume
10, pages 219 to 224, in the office of the Sub Registrar,
Gandhinagar, Bangalore, will executed in favour of my
father Late A.R.Subramanya and my uncle Late
AR.Balakrishna, and the original document of
Registered Will has been misplaced and the same could
not be found with my banafide search, if any one finds:
the same, please send to my above said address andlor
contact my mobile, If anyone have any disputes:
related to this property, contact within 15 days from

B2 $eds FE.0 - 8095821810
drdmecd (duded): 080-25943678,/3663
e -mail Id: sbi.05173@sbi.co.in

MOTO Business Service India Pvt Ltd. No.07, 3rd
Floor, Walton Road, Bangalore, Karnataka -
560001

Whereas the petitioners have filed the above claim
case seeking compensation of Rs. 50,00,000/- for
the Injuries sustained by Murthy S/o Gangappain a
Road Traffic Accident, On 31/05/2025 at about
07:00AM, Caused by your vehicle Motorcycle
Bearing Reg.Mo. KA 05 AK 9116, In Front of
Ashrama, Gowribidanur- Gudibande Road,
Gudibande Town, Chickaball

You are hereby summonsed to appear on dated
21/09/2026 before SCCH-08 this Hon'ble Court,
either Ity or through an Ad , failing
which the matter will be decided ex-parte.

Given under my hand and the stamped by this
Hon'ble Tribunal on this 11/08/2026

e -mail Id: sbi.05173@sbi.co.in
e : 9550340218
Srdaeed (duded): 080-25943663
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